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Advertisement No. : NGT/pB/I 6/Art m n.t2 0l 6 t 2Z Z Dated, lltkluty,2a22

Applications are invited from willing and eligible Indian Nationals in the prescribed
proforma for appointment to the under mentioned post, in tlre National Green Tribunal, Eastern
zaneBench, Kolkata, purely on deputation basis as per details given below :

SL
No

Name of the Post Place of Posting Level in pay Matrix

I. Deputy Registrar
(One)

Kolkata Level- 12 (Rs. 788 00/- to Rs.209200/-) as
per 7'h CPC

Educational & Other qualifications : Officers possessing a Bachelor's Degree in law from a
recognized University and holding :

a) Analogous post on regular basis in the Central Govemment or State Government

or Courts or Tribunalsi

0r

b) Post in Central Government or State Government or Courts or Tribunals, with five

years regular service in Pay Band * 3 i.e. Rs. 15600-391001- with Grade Pay of
Rs. 6600/-i.e. level -l I in the Pay Matrix as per 7 CPC. "

Note 1: The Departmental officers in the feeder category who are in the direct line of promotion

shall not be eligible for consideration for appointment on deputation. Similarly, deputationists

shall not be eligible for consideration for appointment by promotion.

Note 2r Period of deputation including the period of deputation in another ex-cadre post held

immediately preceding this appointment in the sarne or some other organisation or departrnent of

the Central Government shall ordinarily be three years. The maximum age limit for appointment

by deputation shall not be exceeding 56 years as on the closing date of receipt of application.

02.r I .201 7 of MoEF&CC, Govt. of India" notification which ts

wr*rv. ereetrtribu nal. gov. i g)

..."..u-
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l ' The competent [luthority resorvcs rhc right either lo fill up the posr or may not proceed for
appointment rvithout assigning uny rcnson thcrcof.

2' The generat tcntts *ncl conrlitions of d*putation in rcrms of oM dated 17.06.2010 as
amended lluut tinre to timc nttel ns notificrl by DoPT, Covemrnent of InJia, shall be followed.

3' lnteresled persons mny sttlttttit tlrcir hio-data in the prescribed proforma (encfosed) through
propdr chltnncl altlttg rvitlt relcvant documents towards educational qualifications, experience
along rvith copies of ACIt's of thc l*st 5 yrflrs, vigilance clearance, integrity certificate etc.
addressed to "Tltc Registrar Genernl, National Green Tribunal, Jtrincipal Bench, F,arirlkot
House, copernicus Marg, Nerv Derrri - u000r on or before r6rh Augu st,2022.

Registrar General

To,

I. PPS to Hon'ble Chairperson, NGT.
2' PA to Hon'bre Judiciar and Hon'bre Expert Members.
3- ' All the Ministries/ Departments of the Government of India
4. . Chief Secretaries of all the States.

5' Ld Registrar Generals of all the Hon'ble High courts wirh recluest to kindly upload theadvertisement on your website and also to circulate offiong;it the eligible officers.6' office of the controller General of Accounts/ controller General of Defence Accounts/Comptroller & Auditor General of India.
7' Economic Advisor (Ps'L Div.), MoEF & cc, Indira paryavaran Bhawan, Jor Bagh Road,New Delhi'lrcaa3/ Pay & Accounts officer, tuorr'& cc, N;, rt;ili (with a request tocirculate and upload on the website and also to roi**a to Dopr for cirutation).8. 

i:,*:frill;: 
of atr Zonat Benches (pune/Bhoppl/Kolkata/C;rennai) to disptay on the

9. Assistant Registrar, NGT, pB, New Delhi
10. AAO cum DDO, NGT.

11. Computer Section for uploading on NGT website.

12. Guard file.
1:-*

)
Registrar General

lL
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proper the concerneddepartnwu, u'ith capies o/'tha ,,1(.'Rs and Cleorunce CertiJicate sigrted by thel,'igilunce
Contpetut ,4,utlnrit7,, given at thc ond ofthe applicutionfctrm.

(it) Incttuplete, unsigned, und the,applicatian received not on prescrihed proforma andaJier the last datc a.f rercipt t{ ipptications shatll b,e ,eiected summarily, without anynotice ta the candidate.

POST APPTIED FOR. ..r............ Date of Advertisemenl

l. Name
(in block leners)

Father's Name/
Husband's Name

3. Category

4. Postal Address

Contact No.
(Mobile & Landline)

Permanent Address

(Altemative Contact No.)

6. Fomail id (compulsory)

7. Date of Birrh

(fue as on last dste of
application)

7

Gen OBC SC ST

5

Recent Passport

size photo of
candidate

Years Months Days

...J1-
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8. Present post

9. Name of the Emptoyer /
Depnrtment

10. Present pay Level

I l. Date of Superannuatiorr

Hlffiltrlll Q,nliticntion: (From Mariculationl l0'h onwarrts) (Enr:tose setf anested photocopy of

I 3 .Professional Quali li cation : ( Enc I ose se I f attested photocop ies)

12.

{

Exam Passed Bonrd/
University

Yenr of
Passing

Duration Sutrjects Percentage

Exam Passed Board/
University

I Years of
Passing

Duration Subjects Percentage

...3-
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14' Details of emnloyment in chronological order (if needed, enclose a separate sheet dulyauthenticated by your signature in thc fornrnt given bclorv):

15. In case the present employment is held on deputation, prease state

(a) The date of initial employment

(b) Period of appointment witlr address

(c) Name of parent Office / Organisation to which belong :

16. Any Otlrer information

I'criod
Organisation

Post
held From 'I'o

Nrturc of
flppointmcnt
(Regular/Ad hoc)

with Gratle

Scnlc of
Pay/Basic
Pay/Pay Band

Nalure
of Duties

,tol lhe tt,*Appliconls Band/Grade csholding posls Po! GovernmenlPoy Central scale shottldper pnl
theirtdicate v$-fl-scale vr.tequivnlent Centrnl vernmenlGopny scalespoy

DECLARATION

I8. I solemnly declare and affirm that the information given above is correct to the best of my
knowledge and belief. In the event of any information being found false or incorrect or ineligibility being
detected before or after the intervieil selection/ engagement, my candidature may be treated as cancelled
and, I shall be liable for any action as the Tribunal may deem fit and proper.

19. Thet I fulfil the requisite conditions in terms of age and other qualification for the post applied for
i.e.,.........

Date:........

(Signature of the candidate)Place:

.........4/-
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,

l. Certified that the particulars furnished by Shri/Smt/Kum_
have been verified from hiVher service record and found correct.

2. Attested copies of ACRs/ APARs for the past five years are annexed.

3. No vigilance case is either pending or contemplated against Shri/Smt/Ku n

4. His/lrer integrity is certified.
5. If the Oflicer is sclected, he / she shall be relieved within l5 days of receipt of appointment letter.

Dated: (Signature of thr: Competent Authority)
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RBCOMMENDATION OIi TIIE COMPETEN.T AUTH')RITY


